447 Whntten Answers
[English]

National Academy Of Burns India

6392. SHRIG.DEVARAYANAIK:
SHRIV.SREENIVASA PRASAD:

Wiltthe Minister of HEALTH AND FAMILY
WELFAREbe pleasedto State:

(@) whether an Annual conterence of the
National Academy of Burns India was heldin
New Delhirecently;

(b) if so. the subjects discussed at the
conference;

(c) whether the experts in burns treatment
have urgedthe Governmentto setup low cost
centres forbumsin thecountry; and

(d) if so, the reaction of the Government
thereto?

THEMINISTEROF HEALTHAND FAMILY
WELFARE (SHRIB.SHANKARANAND): (a)
Yes, Sir.

(b)and(c): Thedeliberation atthe Conference
included the preventive aspects of burns,
improvement of existing burn units, training of
personnel, establishment of new units and
developmentoflow costcentres forthe treatment
ofburns.

(d)Stepsarealreadybeingintiatedtodisperse
the facilities for treatement of burn cases to
serve areas which have limited access to sucn
services. :

[Transiation)
Unauthorised LPG Connections
6393. SHR! MAHESH KANCDIA.

Willthe - Minister of "PETROLEUM AND
NATURAL:GAS be pleased to state:
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(a)thenumberof cases of unauthorised LPG
connections detected during each of the last
threeyears;

(b)whetherthe Govemment have regulansed
suchunauthorisedgas connections; and

tc)ifso,the details thereof?
THE MINISTER OF STATE OF THE

MINISTRY OF PETROLEUMAND NATURAL
GAS (CAP. SATISH KUMAR SHARMA):

Year . Numberofunathorised
Connections detected

(a)1990 11600 (Approx)
1991 12700 (Approx)
1992 12600 (Approx)

! (b) No, Sir.
(c)Does notarise.

[English]

Lifting Of Ban On Organisations -

6394. SHRISUDARSANRAY CHAUDHURI:
PROF.MALINIBHATTACHARYA:

Will the Minister ot HOME AFFAIRS be
pleasedtostate:

(a) whether there is any proposat toliftban
from some organisations in the country ; and

{b) ifso, thedetailsthereof?
THE MINISTER OF STATE IN THE
MINISTRY OF HOMEAFFAIRS (SHRI P.M

SAYEED):(a). No, Sir.

(b) Does not arise.





